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FINAL ORDER NO. A/87033 / 2021 

JUSTICE DILIP GUPTA 

  Shri Kiran Chavan, learned counsel for the appellant states 

that he has been instructed by the appellant to withdraw the 

appeal.  Learned Authorized Representative appearing for the 

Department has no objection. 

2. The appeal is, accordingly, dismissed as withdrawn.  

 (JUSTICE DILIP GUPTA) 
                                                          PRESIDENT 

 

 

 
 
 

 

 

(P.ANJANI KUMAR) 
MEMBER (TECHNICAL) 
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